IN THE HIGH COURT OF

ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.

Report on

:21-05-2026

.05.2026

ABLAPL- ASUTOSH
3314/2026(21.05.2026 4387/2026 |TRIPATHY GENERAL BAIL-1
ABLAPL-
3600/2026(21.05.2026 5215/2026 S.K.BEHERA GENERAL Order Dtd. 2026-07-07
WRIT
WP (C) - COURT NO. o BRANCH
3280/2026(21.05.2026 26883/2025 B.K.SETHI C.0. 6 Order Dtd. 2025-11-11 (DIVISION
BENCH-1)
BLAPL- COURT NO.
3281/2026(21.05.2026 2832/2026 G.JAYSINGH C.0. 15 Order Dtd. 2026-04-30
BLAPL- COURT NO.
3282/2026(21.05.2026 3035/2026 G.SAHOO C.0. 15 Order Dtd. 2026-05-19
BLAPL- COURT NO.
3283/2026(21.05.2026 4619/2026 M.K.MOHANTY C.0. 15 Order Dtd. 2026-05-19
BLAPL- COURT NO.
3284/2026(21.05.2026 4619/2026 S.PANDA C.0. 15 Order Dtd. 2026-05-19
BLAPL- COURT NO.
3285/2026(21.05.2026 2583/2026 M.MOHANTY C.0. 15 Order Dtd. 2026-05-19
BLAPL- COURT NO.
3286/2026(21.05.2026 2309/2026 H.K.PATRA C.0. 15 Order Dtd. 2026-05-19
BLAPL- COURT NO.
3287/2026(21.05.2026 2282/2026 S.K.DWIVEDY C.0. 15 Order Dtd. 2026-05-19
ABLAPL- COURT NO.
3288/2026(21.05.2026 14996/2025 P.K.MOHANTY C.0. > OLD Order Dtd. 2026-05-19 BAIL-1
ABLAPL- COURT NO.
3289/2026(21.05.2026 4237/2026 P.K.MOHANTY C.0. 15 Order Dtd. 2026-05-19
ABLAPL- COURT NO.
3290/2026(21.05.2026 2038/2026 J.PRADHAN C.0. 15 Order Dtd. 2026-05-18 BAIL-2
ABLAPL- COURT NO.
3291/2026(21.05.2026 1836/2026 S.S.PATTANAIK C.0. 3 OLD Order Dtd. 2026-07-06




ABLAPL- COURT NO.
3292/202621.05.2026 |0 0500 o |B.K. PANDA 3 oLD Order Dtd. 2026-07-06 |BAIL-1
ABLAPL- COURT NO.
3293/2026 21.05.2026 550 o |P.C.DAS 5 oLD Order Dtd. 9999-12-31
ABLAPL- COURT NO.
3294/2026 21.05.2026 |, o |P.C.DAS 5 oLD Order Dtd. 9999-12-31
ABLAPL- COURT NO.
3296/2026 21.05.2026 |, ' 0 0 o |P.C.DAS 5 oLD Order Dtd. 2026-05-19
ABLAPL- COURT NO.
3298/2026 21.05.2026 |, o000 o |K.C. PANDA 5 oLD Order Dtd. 2026-05-19 |BAIL-2
ABLAPL- COURT NO.
3300/2026 21.05.2026 S,/ 0o IN.ROUT 5 oLD Order Dtd. 9999-12-31  |BAIL-1
ABLAPL- COURT NO.
3301/2026 21.05.2026 [0y o [M.MOHANTY 5 OLD Order Dtd. 2026-05-19
ABLAPL- COURT NO.
3303/202621.05.2026 S0 [K.K.NATH 5 OLD Order Dtd. 2026-05-19 |BAIL-1
BLAPL- COURT NO.
3307/2026 21.05.2026 |71 oo |S CHOUDHURYI 5 oLD Order Dtd. 2026-05-19
CRLMP- SAROJA KANTA COURT NO.
3325/202621.05.2026 | o000 o | 5 oLD Order Dtd. 2026-05-19
WP (C) - COURT NO. Caq WRIT
3327/2026 21.05.2026 |00 0o DL SAHOO 3 Order Dtd. 2026-07-29 |Zoo . .
WP (C) - COURT NO. e WRIT
3329/2026 21.05.2026 ||, o700 00 (DL SAHOO 23 Order Dtd. 2026-07-29 | oo
WP (C) - COURT NO. e
3331/2026 21.05.2026 |1 00c 0 [K.DAS 23 Order Dtd. 2026-05-19
WRIT
WP (C) - COURT NO. el BRANCH
3332/202621.05.2026 | ceoy 0 |A. K. PANDA 23 Order Dtd. 2026-05-19 [ i rc. oo
BENCH-1)
WRIT
WP (C) - COURT NO. i BRANCH
3334/2026 21.05.2026 |, coc0 o o |D.K.BEHERA : Order Dtd. 2025-11-11 [ lirc o
BENCH-1)
WP (C) - COURT NO. e
3335/2026 21.05.2026 | ;o7 oo |A.K. PRADHAN 24 Order Dtd. 2026-06-24
CRLA- SIBA PRASAD COURT NO.
3345/2026 21.05.2026 |, 0 o[ n 00 -4 Order Dtd. 2026-05-19
BLAPL- COURT NO.
3349/202621.05.2026 |, /o' 0 o |S DASH o4 Order Dtd. 2026-05-19
3350/2026 |21.05.2026  |WP (C) - P.K.SWAIN COURT NO. [Order Dtd. 2026-07-22 |[WRIT




17090/2016 2 OLD BRANCH
(DIVISION
BENCH-1)
BLAPL- COURT NO.
3351/2026 21.05.2026 |, "0 0o G DAS > oLD Order Dtd. 2026-05-18 [BAIL-2
BLAPL- COURT NO.
3352/2026|21.05.2026 |, 00 /00 |JR SAHOO > OLD Order Dtd. 2026-05-18 [BAIL-2
MATA- COURT NO. FIRST
3353/202621.05.2026 |00 . |G.SUNDARA > oLD Order Dtd. 2026-05-19 | oo
WP (C) - COURT NO.
3354/2026|21.05.2026 |1, 00 05, [SARAT DASH 5> OLD Order Dtd. 2026-05-19
CRLREV- COURT NO.
3364/2026|21.05.2026 |7 770, o |S.R.SAHOO by Order Dtd. 2026-07-13
CRLREV- COURT NO.
3365/2026|21.05.2026 |70 0, o |S.R.SAHOO by Order Dtd. 2026-07-13
CRLMC- COURT NO.
3367/202621.05.2026 | oS0, 0o, [B.SINGH by Order Dtd. 2026-05-19
CMP- COURT NO.
3368/202621.05.2026 |20 0oc  [P.K.MOHANTY 3 OLD Order Dtd. 2025-05-16
CRLMC- COURT NO.
3369/202621.05.2026 |70 /0) o p [P.K.MOHANTY 5 OLD Order Dtd. 2026-06-29
WP (C) - COURT NO. e
3374/2026(21.05.2026 |1 o, 05, (S, K. MOHANTY 5> oLD Order Dtd. 2026-05-19
WP (C) - COURT NO. e
3375/2026|21.05.2026 | o cow o, [KSHITISH > oLD Order Dtd. 2026-05-19
WRIT
WP (C) - COURT NO. el BRANCH
3376/202621.05.2026 | o0 oo, o [SK MOHANTY > oLD Order Dtd. 2026-05-19  |roror
BENCH-2)
WP (C) - COURT NO. el WRIT
3377/202621.05.2026 o000, o [N. SAHOO i Order Dtd. 2026-08-18 | - .. .
WRIT
WP (C) - COURT NO. el BRANCH
3378/2026|21.05.2026 | ooy o, [KSHITISH i Order Dtd. 2026-05-19  |'rur e o
BENCH-2)
WP (C) - COURT NO. e
3379/2026|21.05.2026 |1 o 00,0, [SK MOHANTY g Order Dtd. 2026-05-19
CRLMC- COURT NO.
3380/2026|21.05.2026 oo o) o |P.K.BEHERA p Order Dtd. 2026-03-23
CRLMC- COURT NO.
3381/2026|21.05.2026 |/ o'/ 0o [D.SWAIN c Order Dtd. 2026-05-19
WP (C) - COURT NO. e
3382/202621.05.2026 [ oo 2000, o [KSHITISH c Order Dtd. 2026-05-19
WP (C) - COURT NO. el WRIT
3383/2026|21.05.2026 |1 o o150, [SK MOHANTY c Order Dtd. 2026-05-19 | o . o




CRLA-

COURT

NO.

3384/202621.05.2026 |20 o, |S.P.SAMANTA > oLD Order Dtd. 9999-12-31
WP (C) - COURT NO. el
3385/2026 21.05.2026 | oo27 o0, o [KSHITISH > oLD Order Dtd. 2026-05-19
CRLA- COURT NO.
3386/2026|21.05.2026 |/ o [P.K.MOHANTY c Order Dtd. 2026-07-30
WP (C) - COURT NO. e WRIT
3387/2026 21.05.2026 || o100, o [SK MOHANTY c Order Dtd. 2026-05-19 | - . -
WP (C) - COURT NO. el WRIT
3388/202621.05.2026 |00 oo, o [KSHITISH p Order Dtd. 2026-05-19 | oo . o
CRLMP- COURT NO. WRIT
3389/2026|21.05.2026 | o0, o [K.C.PANDA c Order Dtd. 2026-05-19 | - . -
WP (C) - COURT NO. el
3390/2026 21.05.2026 |1 0000, o [KSHITISH c Order Dtd. 2026-05-19
CRLMP- COURT NO.
3391/2026 21.05.2026 |00 0 0o |S.BISWAL 5 Order Dtd. 2026-05-22
WP (C) - COURT NO. el WRIT
3392/2026|21.05.2026 |1 o o1 05, (SK MOHANTY 5 Order Dtd. 2026-05-19 | - . -
WA- COURT NO.
3393/2026|21.05.2026 |0 50, c |S.P.PRADHAN 5 Order Dtd. 2026-05-18
WP (C) - COURT NO. e
3394/2026(21.05.2026 || o o0 0, [SK MOHANTY 5 Order Dtd. 2026-05-19
CONTC- COURT NO.
3395/2026|21.05.2026 | 2 o) M.K.PANDA 5 Order Dtd. 2026-05-19 |CONTEMPT
RSA- COURT NO.
3396/2026|21.05.2026 || 0o [P.K.MOHANTY o1 Order Dtd. 9999-12-31
WP (C) - COURT NO. e
3397/2026|21.05.2026 |1 o2 )05, [SK MOHANTY 1 Order Dtd. 2026-05-19
CRLMP- COURT NO.
3398/2026|21.05.2026 |0 -, [R.K.NAYAK 1 Order Dtd. 2026-05-19
WP (C) - COURT NO. el WRIT
3399/2026|21.05.2026 | o0, [KSHITISH 1 Order Dtd. 2026-05-19 | -0 . -
CRLA- COURT NO.
3400/2026|21.05.2026 |5, 0, |J.SAHOO > oLD Order Dtd. 9999-12-31
ABLAPL- COURT NO.
3401/2026|21.05.2026 (oo 500 |G ROUT 5> oLD Order Dtd. 2026-05-19 [BAIL-1
CONTC- COURT NO.
3402/2026 21.05.2026 | 7,070 oo R C MUDULI > oLD Order Dtd. 2026-05-20
CRLMC- COURT NO.
3403/2026 121.05.2026 |00 oo |J. PRADHAN > orD Order Dtd. 2026-05-19




3404/2026 |21.05.2026 ?Eéié;2o26 KSHITISH SOORE MO lorder prd. 2026-05-19 (it
3405/2026|21.05.2026 22??5;526 G ROUT gogig NO-lorder ptd. 2026-05-19 |BAIL-1
3406/2026|21.05.2026 ?gégé;zoza SK MOHANTY gogig NO-lorder ptd. 2026-05-19
3407/2026|21.05.2026 222%5626 D.K.MISHRA gogig NO-lorder ptd. 2026-05-19
3408/2026 [21.05.2026 ?géi;;2026 KSHITISH SOOXT MO lorder ptd. 2026-05-19  [TNr
3409/2026 |21.05.2026 22352356 R.K.MALLICK SEURT NO.lorder ptd. 2026-07-13 §§£¥é§é§
3410/2026|21.05.2026 §2§§35026 P K MISHRA SZURT NO-lorder ptd. 2026-05-20
1412/2026 21.05.2026 |12 (2)7  IksHITISH Sa N9 lorder prd. 2026-05-19 [fSC
3413/2026|21.05.2026 gggsgg;6 S.DASH SZURT NO-lorder ptd. 2026-07-13
1414/2026 21.05.2026 |1 (5)7 ISk MOHANTY Sa it MO lorder ptd. 2026-05-19  [TNC
3415/2026(21.05.2026 2??5%026 PR SINGH SEURT NO. BAIL-1
3416/2026 [21.05.2026 ?gég;;2026 KSHITISH SoURE MO lorder prd. 2026-05-19 (it
3417/2026|21.05.2026 25252356 S.K.BEHERA SEURT NO-lorder ptd. 2026-07-13 §§$¥§§é§
3418/2026 [21.05.2026 222335026 K SAHOO Sa Xt MO lorder ptd. 2026-05-20
3419/2026|21.05.2026 ggggs;OZG S.S.JENA gogig NO-lorder ptd. 2026-07-10
3420/2026|21.05.2026 ?gigé;2026 S. K. BISWAL gogig NO-lorder ptd. 2026-05-18
3421/2026|21.05.2026 525;2026 S.K.BEHERA gogig NO-lorder ptd. 2026-05-18

WRIT
3422/2026|21.05.2026 ?gégi;2026 P. K. JENA gogig NO-lorder ptd. 2026-05-19 ?§?§§SION

BENCH-1)
3423/2026|21.05.2026 §§§§3;026 M.K.NAYAK EOURT NO-lorder ptd. 2026-06-24
3424/2026|21.05.2026 22T335026 C R NAYAK EOURT NO- lorder Dtd. 2026-05-20
3426/2026 21.05.2026 ?Eégé;zoza K. C. SWAIN OURT MO lorder pta. 2026-05-19 IR C




428/2026 21.05.2026  |JolC0 13 C PANDA COURT MO lorder pd. 2026-05-20

3429/2026 [21.05.2026 ?gégé;zozg M.DAS TOURT MO lorder ptd. 2026-07-06 IS¢

3430/2026 [21.05.2026 ?Eég;;zoza K. C. SWAIN JOURT O lorder ptd. 2026-05-19 [IRC

3432/2026 [21.05.2026 ?gégi;zoza K. C. SWAIN TOURT MO lorder ptd. 2026-05-19 IS¢
WRIT

3434/2026 [21.05.2026 ?Eégé;2026 G.R.JENA TOURT MO lorder ptd. 2026-05-20 ?§?$§§ION
BENCH-2)

3435/2026 [21.05.2026 gg?g35026 B C PURAN TOURT MO lorder ptd. 2026-05-20

3436/2026 [21.05.2026 ?gégé;2026 K. C. SWAIN TOURT MO lorder ptd. 2026-05-19

3438/2026 [21.05.2026 §§Z§5024 B.K.PANDA SOV MO lorder ptd. 9999-12-31

3439/2026 [21.05.2026 ggég};OZG B.P.RATH SOURT N0 lorder pd. 2026-05-18

1440/2026 21.05.2026 "¢ (E)7 k. c. swaIN SOURT MO lorder pta. 2026-05-19 [IPC

3442/2026 [21.05.2026 22T235026 B C PURAN SOURE N0 lorder pd. 2026-05-20

3443/2026 [21.05.2026 ?géiz;2026 B.B.MALLICK SOURT MO lorder prd. 2026-05-20 (Rt

3445/2026 [21.05.2026 ?gégi;2026 K. C. SWAIN SOURT MO lorder pta. 2026-05-19  [INC

3446/2026 [21.05.2026 giégé;zozo A K PRADHAN SOURT MO lorder pra. 2026-05-15 (it

3447/2026 21.05.2026 ?gég;;2026 P.K.JENA SOURE N0 lorder pd. 2026-05-18

3449/2026 21.05.2026 ?522;;2026 K. C. SWAIN SOURT N0 lorder pra. 2026-05-19 (Rt

3450/2026 [21.05.2026 22223;026 S P SAHOO SOURT MO lorder ptd. 2026-05-20

3451/202621.05.2026 ?géjé;2026 T.SWAIN SOURE N0 lorder pd. 2026-05-20

3452/2026 |21.05.2026  |WP (C) - H.K.PANDA COURT NO. [Order Dtd. 2026-05-19 |[WRIT




2063/2026 3 BRANCH-8
WP (C) - COURT NO. WRIT
3453/2026|21.05.2026 |1 ,c, 005, [B.DAS ; Order Dtd. 2026-05-19 | .o o o
CONTC- COURT NO.
3454/2026|21.05.2026 ;o)) 0o (A K NAYAK 3 Order Dtd. 2026-05-20
WP (C) - COURT NO. el WRIT
3455/2026|21.05.2026 |1 o000 005 (T SAHOO ; Order Dtd. 2026-05-18 | o . o
CRLA- COURT NO. CRIMINAL
3456/2026|21.05.2026 |/ )0 |J SAHOO c Order Dtd. 2026-08-17 | o -
WP (C) - COURT NO. el WRIT
3457/2026 21.05.2026 oo o0, [B-DAS - Order Dtd. 2026-05-20 | .- .,
WP (C) - COURT NO. el
3458/2026|21.05.2026 | o020 )0, (A.T.NAYAK < Order Dtd. 2026-05-18
WP (C) - COURT NO. el WRIT
3459/2026|21.05.2026 | 500 0, [P-BEHERA 1 Order Dtd. 2026-05-22 |ooo o 5
WP (C) - COURT NO. L WRIT
3460/2026|21.05.2026 |1, o000, (C.SAMAL > oLD Order Dtd. 9999-12-31 | - .. -
WP (C) - COURT NO. el
3461/2026|21.05.2026 | o0y 0, [P-K.DASH 5 OLD Order Dtd. 2026-05-20
WP (C) - COURT NO. el WRIT
3462/2026|21.05.2026 | o 000, |T. SWAIN > oLD Order Dtd. 2026-05-18 |, - .. -
MISC.
MACA- COURT NO.
3463/2026|21.05.2026 |5, 0o |S SWAIN > oLD Order Dtd. 2026-05-15 |APPEAL
SEC.
WRIT
WP (C) - COURT NO. el BRANCH
3464/2026(21.05.2026 |1 oc( o0, [B.K. PANDA > oLD Order Dtd. 2026-05-20 ool o
BENCH-2)
WP (C) - COURT NO. el WRIT
3465/2026 21.05.2026 |15 00,0, [DILLIP SAMAL 5 OLD Order Dtd. 2026-05-19 |oo. . o
MACA- COURT NO.
3466/2026|21.05.2026 |, oo |U.DAS 5 OLD Order Dtd. 2026-05-15
WP (C) - COURT NO. el WRIT
3467/202621.05.2026 |1 00500 |T. SWAIN 5 OLD Order Dtd. 2026-05-18 |0 . )
WA- COURT NO. WRIT
3468/202621.05.2026 |5 o 500, (B.K.SWAIN 5 OLD Order Dtd. 2026-05-18 |, oo,
WP (C) - COURT NO. el
3469/2026|21.05.2026 | oo 00, M. R. BARIK > OLD Order Dtd. 2026-05-18
WP (C) - COURT NO. el WRIT
3470/2026|21.05.2026 |1 o o0s )05, (T SAHOO > OLD Order Dtd. 2026-05-20 | oo 5
WRIT
WP (C) - COURT NO. el BRANCH
3471/2026(21.05.2026 |, 0000 [B. TRIPATHY 5 OLD Order Dtd. 2026-05-18 | o oo

BENCH-2)




MISC.
3472/2026 (21.05.2026  LACA” M MISHRA COURT NO- |5 der Dtd. 2026-05-15 |APPEAL
325/2019 2 OLD
SEC.
WRIT
WP (C) - COURT NO. e BRANCH
3473/202621.05.2026 |1, ,C0" 0 |SARAT DASH > oLD Order Dtd. 2026-05-18 |/ o/
BENCH-3)
WP (C) - COURT NO. e WRIT
3474/2026 21.05.2026 | J )0 |G.N.SETHI 5 oiD Order Dtd. 2026-05-19 |110 . o
WP (C) - COURT NO. el WRIT
3475/2026 21.05.2026  |1cog’ 505 |T- SAHOO > oLD Order Dtd. 2026-05-20 |1o ..
CONTC- COURT NO.
3476/2026 21.05.2026 | Jooo- . |D K BEHERA > oLD Order Dtd. 2026-05-20
WP (C) - COURT NO. e
3477/202621.05.2026 | J om0, o |J- SAHOO > oLh Order Dtd. 2026-05-20
WP (C) - COURT NO. e
3478/202621.05.2026  |g03c) 0, [DILLIP SAMAL 5 oLD Order Dtd. 2026-05-19
CRLMC- COURT NO.
3479/2026 21.05.2026 [ 2,0 o |G.ROUT > oLD Order Dtd. 2026-05-20
CONTC- COURT NO.
3480/202621.05.2026 | joo o0 o |S P SAHOO > oLh Order Dtd. 2026-05-20
WRIT
WP (C) - COURT NO. el BRANCH
3481/202621.05.2026 |1 co=0 0, |J. SAHOO > oLh Order Dtd. 2026-05-20 | Jiurco oo
BENCH-1)
WP (C) - COURT NO. el WRIT
3482/2026 21.05.2026 | ) o0, 001, P N NAYEK 5 oLD Order Dtd. 2026-05-18 | - . o
WP (C) - COURT NO. e WRIT
3483/2026 21.05.2026  |1oa0 50, |P-K.MISHRA > oLD Order Dtd. 2026-05-18 |1 -7 .,
CONTC- COURT NO.
3484/202621.05.2026 | o0 0 |S P SAHOO 5 oLD Order Dtd. 2026-05-20
WP (C) - COURT NO. el WRIT
3485/2026 21.05.2026 1o g’ o0, | T SAHOO 5 oLD Order Dtd. 2026-05-20 |1 -+ . -
CONTC- COURT NO.
3486/2026 21.05.2026 | S 700, (S P SAHOO 5 oLD Order Dtd. 2026-05-20
WP (C) - COURT NO. el WRIT
3487/2026 21.05.2026 | oo’ o0 (T SAHOO 5 oLD Order Dtd. 2026-05-20 | - . o
WP (C) - COURT NO. el WRIT
3488/2026 21.05.2026  |1co00’ o0, | T SAHOO 5 oiD Order Dtd. 2026-05-20 |1 >+ . o
3489/2026(21.05.2026  |CONTC- 'S P SAHOO COURT NO. [0rder Dtd. 2026-05-20 |CONTEMPT




12857/2026 | 2 OLD
CRLMA- COURT NO.
3490/2026 21.05.2026 | S.0" 00 |A K JATI 5 oLD Order Dtd. 2026-05-18 |BAIL-2
WP (C) - COURT NO. e WRIT
3491/2026 (21.05.2026 1050 505 | T SAHOO 5 oLD Order Dtd. 2026-05-20 |1 -+ . o
CONTC- COURT NO.
3492/2026 21.05.2026 | Joco oo, (S P SAHOO 5 oiD Order Dtd. 2026-05-20
WP (C) - COURT NO. e WRIT
3493/2026 21.05.2026  |Tcoge o056 |T- SAHOO 5 orD Order Dtd. 2026-05-20 |1 1o . .
WP (C) - COURT NO. el WRIT
3494/2026 21.05.2026 1o 50 50,6 |S BISWAL 5 oLD Order Dtd. 2026-05-20 |17 o .
WP (C) - COURT NO. e
3495/2026 21.05.2026  |[c 00’00 | T SAHOO > oLD Order Dtd. 2026-05-20
WP (C) - COURT NO. el WRIT
3496/2026 21.05.2026 |1 0000 |T. SAHOO > oLD Order Dtd. 2026-05-20 |7 rr . o
WP (C) - COURT NO. e
3497/2026 21.05.2026 1,050 0o |A K JATI 5 oLD Order Dtd. 2026-05-20
CONTC- COURT NO.
3498/2026 21.05.2026 | Jog, 700, (S P SAHOO > oLD Order Dtd. 2026-05-20
WP (C) - COURT NO. el WRIT
3499/2026 21.05.2026  |Tcage oqog |J- SAHOO > oLD Order Dtd. 2026-05-20 |15 ..
WP (C) - COURT NO. el WRIT
3500/2026 21.05.2026 |37 o0, |J R NAYEK > oLD Order Dtd. 2026-05-20 | rr . o
CONTC- COURT NO.
3501/2026 21.05.2026 | Sogc 70, (S P SAHOO > oLD Order Dtd. 2026-05-20
WRIT
WP (C) - COURT NO. Ac BRANCH
3502/2026 21.05.2026  |Tccgs oqoe |T- SAHOO 5 oLD Order Dtd. 2026-05-20 |\ o o
BENCH-1)
WP (C) - COURT NO. WRIT
3503/2026 21.05.2026 1o, 00 o0, M N MOHANTY 5 oLD Order Dtd. 2026-05-20 |L o7 . .
WP (C) - COURT NO. el
3504/2026 21.05.2026  |Toooy oo | T SAHOO 5 oLD Order Dtd. 2026-05-20
WP (C) - COURT NO. e
3505/202621.05.2026 |- 0000, [N C SINHA . Order Dtd. 2026-06-29
WRIT
WP (C) - COURT NO. el BRANCH
3506/2026 21.05.2026 1270 o0, M R ROUTRAY . Order Dtd. 2026-05-20 |/ o o
BENCH-1)
WP (C) - COURT NO. WRIT
3507/2026 21.05.2026 |1 coe o0, [P K MISHRA . Order Dtd. 2026-05-20 |10 . .




WP (C) - COURT NO. el WRIT
3508/202621.05.2026 || o020 o0, o |C SAMAL 1 Order Dtd. 2026-05-20 | .- . -
WP (C) - COURT NO. el WRIT
3509/2026|21.05.2026 [ o5 0005, |J-SAHOO 1 Order Dtd. 2026-05-20 | -0 . o
WP (C) - COURT NO. el
3510/2026|21.05.2026 |1 ccpy 0054 I+ SAHOO 1 Order Dtd. 2026-05-20
WP (C) - COURT NO. el
3511/202621.05.2026 [ o0 00, |J-SAHOO 1 Order Dtd. 2026-05-20
WP (C) - COURT NO. o WRIT
3512/2026(21.05.2026 |1 500 0, B B MALLICK 1 Order Dtd. 2026-07-06 | oo o
WP (C) - COURT NO. Cnel
3513/2026|21.05.2026 |1 oo 005, |J.SAHOO 1 Order Dtd. 2026-05-20
WP (C) - COURT NO. el WRIT
3514/2026|21.05.2026 || o000, (D K MOHANTY 1 Order Dtd. 2026-05-20 | oo o
WP (C) - COURT NO. el
3515/2026|21.05.2026 | o7 ¢ 500 |J.K.DIGAL 1 Order Dtd. 2026-05-20
WP (C) - COURT NO. Cnel
3516/2026|21.05.2026 | o100, (D K MOHANTY 1 Order Dtd. 2026-05-20
WRIT
WP (C) - COURT NO. el BRANCH
3517/2026|21.05.2026 |1 5500 50, |J.K.DIGAL 1 Order Dtd. 2026-05-20 |'rurc o
BENCH-2)
WP (C) - AJAYA KUMAR COURT NO. Cnel
3518/2026(21.05.2026 |1, 000 0006 [oa'yng 1 Order Dtd. 2026-05-20
WP (C) - COURT NO. Cnel
3519/202621.05.2026 o070 oo, D K MOHANTY 1 Order Dtd. 2026-05-20
WP (C) - COURT NO. el WRIT
3520/2026|21.05.2026 |1, 025 0, [R K BARIK 1 Order Dtd. 2026-05-20 |0 o
WRIT
WP (C) - COURT NO. el BRANCH
3521/2026(21.05.2026 | o0 50, (D K MOHANTY 1 Order Dtd. 2026-05-20 '/l oy
BENCH-2)
WP (C) - COURT NO. el WRIT
3522/2026|21.05.2026 |1 020 50, [R K BARIK 1 Order Dtd. 2026-05-20 | oo o
WP (C) - COURT NO. el
3523/2026|21.05.2026 | oo00 500 |J.K.DIGAL ] Order Dtd. 2026-05-20
WP (C) - COURT NO. el
3524/2026(21.05.2026 || 500 0, [R K BARIK 1 Order Dtd. 2026-05-20




WP (C) -

COURT

NO.

WRIT

3525/202621.05.2026 | o)00 00,0 |J.K.DIGAL 1 Order Dtd. 2026-05-20 | oo . o
WRIT
WP (C) - COURT NO. el BRANCH
3526/202621.05.2026 | o000 00,0 (D K MOHANTY 1 Order Dtd. 2026-05-20 ' ool o
BENCH-1)
WP (C) - COURT NO. el WRIT
3527/2026|21.05.2026 |1, 000,00 |J.K.DIGAL 1 Order Dtd. 2026-05-20 | o o
WP (C) - COURT NO. el
3528/2026|21.05.2026 |, o500 50, |J.K.DIGAL 1 Order Dtd. 2026-05-20
WP (C) - COURT NO. el WRIT
3529/202621.05.2026 |, o0 o0, B K SWATN 1 Order Dtd. 2026-05-19 | - .
WP (C) - COURT NO. el
3530/2026(21.05.2026 || o )00 005, (A K.MISHRA 1 Order Dtd. 2026-05-20
WP (C) - COURT NO. L WRIT
3531/2026|21.05.2026 |10 (g /054 [B-DAS 1 Order Dtd. 9999-12-31 | - . .
WP (C) - COURT NO. el WRIT
3532/2026|21.05.2026 | o oo 05, (B SAMAL o1 Order Dtd. 2026-05-20 |ooo o
WP (C) - COURT NO. WRIT
3533/2026|21.05.2026 | o108 o0, [M.M.NAYAK 1 Order Dtd. 2026-05-20 | oo . o
RSA- COURT NO. SECOND
3534/2026(21.05.2026 |00 00,0 .K.PANDA o1 Order Dtd. 9999-12-31 | oo =
WRIT
WP (C) - COURT NO. el BRANCH
3535/2026|21.05.2026 | 005 050 M R BARIK 1 Order Dtd. 2026-05-15 |'orc o
BENCH-2)
RSA- COURT NO.
3536/2026(21.05.2026 |10 oo .K.MOHANTA 1 Order Dtd. 9999-12-31
WRIT
WP (C) - COURT NO. e BRANCH
3537/2026 21.05.2026 |5 0005055 R MALLICK o1 Order Dtd. 2026-05-20 | o oo
BENCH-3)
WP (C) - COURT NO. el WRIT
3538/202621.05.2026 | cooe o0 B SAMAL o1 Order Dtd. 2026-05-20 |0 o
RSA- COURT NO.
3539/2026 121.05.2026 | 00,0 .K.MOHANTA o1 Order Dtd. 9999-12-31
ABLAPL- COURT NO.
3540/2026|21.05.2026  [o " .N.SAHU 3 OLD Order Dtd. 2022-02-02 [BAIL-2
WRIT
WP (C) - COURT NO. el BRANCH
3541/2026(21.05.2026 | 00000 SAMAL 3 OLD Order Dtd. 2026-05-19  |'/rurc o
BENCH-2)
RSA- COURT NO.
3542/2026(21.05.2026  [,00 000 .P.DASH o1 Order Dtd. 9999-12-31




WP (C) - COURT NO. el WRIT
3543/2026 (21.05.2026 |10 000, (B SAMAL 1 Order Dtd. 2026-05-20 S0 o
MATA- COURT NO. FIRST
3544/202621.05.2026 | o570 o |G. SUNDARA 1 Order Dtd. 2026-05-19 | o
WP (C) - COURT NO. el WRIT
3545/2026 21.05.2026 | cone 0o B SAMAL 1 Order Dtd. 2026-05-20 |1 o0 .
WP (C) - COURT NO. el
3546/202621.05.2026 | (0000 0 o [R.K.MOHABHOL 1 Order Dtd. 2026-05-20
WP (C) - COURT NO. e
3547/2026 21.05.2026 |, 0500 o0, [P BEHERA 1 Order Dtd. 2026-05-15
WP (C) - COURT NO. e
3548/2026 21.05.2026 |, 40000, [P MUDULT : Order Dtd. 2026-07-13
RSA- COURT NO.
3549/202621.05.2026 |, 0" 0, [B.BEHERA > Order Dtd. 9999-12-31
MATA- COURT NO. FIRST
3550/202621.05.2026 | oo°0 o |J. DEHURY > Order Dtd. 2026-05-19 | o
WP (C) - ASISH KUMAR COURT NO. A WRIT
3551/202621.05.2026 | oy o000, [Caar > Order Dtd. 2026-05-20 |Sio . .
WP (C) - COURT NO. e
3552/202621.05.2026 |, o020, |G. SUNDARA > Order Dtd. 2026-05-18
WRIT
WP (C) - COURT NO. 1 BRANCH
3553/2026 21.05.2026 | oo o0 R K BARIK . Order Dtd. 9999-12-31 [ irc. oo
BENCH-1)
WRIT
WP (C) - COURT NO. s BRANCH
3554/202621.05.2026 || oo 0 R K BARIK . Order Dtd. 9999-12-31 [ i rc oo
BENCH-1)
WP (C) - COURT NO. el WRIT
3555/2026 21.05.2026 |1, 12, 0,5 K S DAS . Order Dtd. 2023-05-11 |Zoo .o,
WP (C) - COURT NO.
3556/202621.05.2026 |, o050, |G- R. PATRA ! Order Dtd. 2026-05-18
WP (C) - COURT NO. o WRIT
3557/202621.05.2026 | oonn o0 R K BARIK . Order Dtd. 9999-12-31 200 . o
WP (C) - COURT NO. o WRIT
3558/2026 21.05.2026 | 2 oo B SAMAL . Order Dtd. 2026-02-10 |Zoo .,
RSA- COURT NO.
3559/202621.05.2026 |, 0, [B.BEHERA > Order Dtd. 9999-12-31
CRLA- COURT NO. CRIMINAL
3560/202621.05.2026 | o5 . |D P DASH 15 Order Dtd. 9999-12-31 | -0~
3561/2026(21.05.2026  [WP (C) - S. K. SAHU COURT NO. [Order Dtd. 2026-08-11 |[WRIT




12485/2026 20 BRANCH-5
3562/202621.05.2026 222;2024 .BEHERA ToURT MO lorder prd. 9999-12-31
3563/202621.05.2026 ?E;g;;zoza BARIK To0%T MO lorder ptd. 2026-05-20 [INC
3564/2026 21.05.2026 ?gégg;2026 K. SAHU SoUKT MO lorder ptd. 2026-08-11  [TNr

WRIT
3565/2026 21.05.2026 ?5452;2026 SAMAL SoURT MO lorder ptd. 2026-05-20 ?E?SESION
BENCH-1)

3566/2026 [21.05.2026 ?iégé;2026 K. SAHU SoURT MO lorder ptd. 2026-08-11
3567/2026 21.05.2026 §§§;2024 .BEHERA TOURT MO lorder ptd. 9999-12-31
3568/2026 |21.05.2026 ?§;§;;2026 BASTIA Sa N0 lorder prd. 2026-07-08 [iooC
3569/2026 21.05.2026 ?géié;2026 BASTIA CoURE N0 lorder ptd. 2026-07-08  nhor
1570/202621.05.2026 |10 |3.SAHOO TOURT MO lorder ptd. 9999-12-31  SEUUTD
3571/2026 |21.05.2026 ?zégi;2026 T. NAYAK SOURT MO lorder ptd. 2026-07-08
3572/2026 |21.05.2026 ?fégi;2026 K. MOHAPATRA So N0 lorder prd. 2026-05-19 (Rt
3574/2026 |21.05.2026 ?gégé;2026 C DaSH SoURE MO lorder prd. 2026-05-20 (it
3575/2026 |21.05.2026 ?Zégi;2026 SUNDARA Sa ¥ MO lorder ptd. 2026-05-13  [INr
3576/2026 |21.05.2026 ?Z§S1;2026 .K.SAHU So RE N0 lorder prd. 2026-05-20 (it
3578/2026 |21.05.2026 ?gégé;2026 C DASH SOURT MO lorder ptd. 2026-05-20
1579/2026(21.05.2026 o0 . |s.P.SAHOO SaO% MO lorder ptd. 2026-05-20 oo
3580/2026 |21.05.2026 ?gég;;zoza C DASH SaOXT MO lorder ptd. 2026-05-20  [IP¢
3581/2026 21.05.2026 ggé?;;zozo .K.SWAIN Sa it MO lorder ptd. 2026-05-18  [InC




WRIT
WP (C) - COURT NO. BRANCH

3582/2026|21.05.2026 15658/2026 P C DASH 24 Order Dtd. 2026-05-20 (DIVISION

BENCH-1)

WP (C) - COURT NO.

3583/2026|21.05.2026 15630/2026 M MOHANTY 1 Order Dtd. 2026-07-06
WP (C) - COURT NO.

3584/2026|21.05.2026 15669/2026 M MOHANTY 1 Order Dtd. 2026-07-06
ABLAPL- COURT NO.

3586/2026 (21.05.2026 [, o [M.K.PRADHAN : Order Dtd. 2026-05-04
ABLAPL- COURT NO.

3587/2026|21.05.2026 5185/2026 P.K.MOHANTY 6 Order Dtd. 2026-05-18
ABLAPL- COURT NO.

3588/2026 21.05.2026 |0 [R.K.MALLICK 3 oLD Order Dtd. 2026-07-06 [BAIL-2
ABLAPL- COURT NO.

3589/2026 21.05.2026 |00 o [B.N. SAHU 3 oLD Order Dtd. 2026-05-18
ABLAPL- COURT NO.

3590/2026(21.05.2026 5212/2026 U.P.BAG 3 OLD Order Dtd. 2026-07-07
ABLAPL- COURT NO.

3591/2026(21.05.2026 3199/2026 A.MOHANTY 3 OLD Order Dtd. 2026-05-18 BAIL-2
ABLAPL- COURT NO.

3592/2026(21.05.2026 5214/2026 J.PRADHAN 3 OLD Order Dtd. 2026-07-14
ABLAPL- COURT NO.

3593/2026(21.05.2026 5241/2026 J.PRADHAN 3 OLD Order Dtd. 2026-07-14 BAIL-1
ABLAPL- COURT NO.

3594/2026(21.05.2026 5227/2026 P.BEHERA 3 OLD Order Dtd. 2026-05-19 BAIL-1
ABLAPL- COURT NO.

3595/2026(21.05.2026 5219/2026 R.K.MALLICK 3 OLD Order Dtd. 2026-05-19
ABLAPL- COURT NO.

3596/2026(21.05.2026 5004/2026 M.R.SAHOO 3 OLD Order Dtd. 2026-07-07
ABLAPL- COURT NO.

3597/2026|21.05.2026 5229/2026 M.R.SAHOO 3 OLD Order Dtd. 2026-05-19
WP (C) - COURT NO. WRIT

3598/2026(21.05.2026 3769/2024 S DAS > OLD Order Dtd. 2026-06-25 BRANCH-7
ABLAPL- COURT NO.

3599/2026(21.05.2026 5223/2026 G.R.DAS 3 OLD Order Dtd. 2026-07-07 BAIL-1
ABLAPL- COURT NO.

3601/2026(21.05.2026 5221/2026 J.PRADHAN 3 OLD Order Dtd. 2026-05-19 BAIL-2
ABLAPL- COURT NO.

3602/2026|21.05.2026 5232/2026 J.P.BEHERA 3 OLD Order Dtd. 2026-07-07 BAIL-2

3603/2026(21.05.2026  |ABLAPL-  |T.K.MISHRA COURT NO. Order Dtd. 2026-05-19 |BAIL-1




15238/2026 | 3 OLD
ABLAPL- COURT NO.
3604/2026 21.05.2026 [0 o |T.K.MISHRA 3 oLD Order Dtd. 2026-05-19
CRLA- COURT NO.
3605/2026 21.05.2026 | " 5 o [M.DAS . Order Dtd. 2026-07-23
CRLA- COURT NO.
3606/202621.05.2026 |20 - [M.DAS . Order Dtd. 2026-07-23
CRLA- COURT NO.
3607/2026 21.05.2026 |10 o0 o [B.S.SHAIN 5 orD Order Dtd. 9999-12-31
ABLAPL- COURT NO.
3608/2026 21.05.2026 o 0o [R.K.DEHURY 3 oiD Order Dtd. 2026-07-07 |[BAIL-2
CRLA- COURT NO.
3609/2026 21.05.2026 |7, 0o |S.NAYAK . Order Dtd. 2026-07-08
ABLAPL- COURT NO.
3610/2026 21.05.2026 (o' 0o |P.K.JENA . Order Dtd. 2026-05-19 |BAIL-2
CRLA- COURT NO.
3611/2026 (21.05.2026 |07 o o [B.S.SHAIN > oLD Order Dtd. 2026-05-20
CRLMC- COURT NO.
3612/202621.05.2026 |, g7 o0, o [P.N.NAYAK > oLh Order Dtd. 2026-05-18
CRLMC- COURT NO.
3613/2026 21.05.2026 [/ 070 [B.BEHERA 5 oLD Order Dtd. 2026-05-20
CRLMC- COURT NO.
3614/2026 21.05.2026 |y oo, [M.MOHANTY > oLD Order Dtd. 2026-05-20
CRLMC- COURT NO.
3615/202621.05.2026 |7/ 700, - [P.PANDA > oLh Order Dtd. 2026-05-20
CRLMC- COURT NO.
3616/2026 21.05.2026 |00 700, |P.K.MOHANTY 5 oLD Order Dtd. 2026-05-11
CRLREV- COURT NO. CRIMINAL
3617/2026 21.05.2026 | S0 00 . [M.K.RATH o4 Order Dtd. 2026-07-08 | -oo
CRLREV- COURT NO.
3618/2026 21.05.2026 | S/ 0o . |P.K.RATH oa Order Dtd. 2026-07-08
CRLMC- COURT NO.
3619/2026 21.05.2026 [0, |P.K.SAHOO oa Order Dtd. 2026-05-19
CRLMC- COURT NO.
3620/202621.05.2026 | o007 0 o [R.K.ROUTRAY 24 Order Dtd. 2026-05-19
CRLMC- COURT NO.
3621/202621.05.2026 | [o0o 7 0 o [R.K.ROUTRAY 24 Order Dtd. 2026-05-19
LAA- COURT NO. FIRST
3624/202621.05.2026 |/ .0 o [B.BEHERA 24 Order Dtd. 2026-05-07 | oo
LAA- COURT NO. FIRST
3625/2026 21.05.2026 |7 ., [B.BEHERA o4 Order Dtd. 2026-05-07 | = 1--
LAA- COURT NO. FIRST
3627/2026 21.05.2026 ). |[B.BEHERA oa Order Dtd. 2026-05-07 | =°o




LAA- COURT NO. FIRST
3628/2026 21.05.2026 2. |[B.BEHERA 24 Order Dtd. 2026-05-07 | oo
CMP- COURT NO.
3629/2026 21.05.2026 |0 oo |S C DAS oa Order Dtd. 2026-05-18
RPFAM- COURT NO. |Judgement Dtd. 2026-05- |FIRST
3630/2026 21.05.2026 1o’ 0o, |(A.K.BISWAL oa 4 APDEAL
RPFAM- COURT NO. |Judgement Dtd. 2026-05- |FIRST
3631/2026 21.05.2026 |70, |M.R.BARIK oa 4 APDEAL
WP (C) - COURT NO. WRIT
3632/2026 21.05.2026 1o, 05 o0, |S.D.JENA 5 Order Dtd. 2026-07-13 |1 70 .
RPFAM- COURT NO.
3633/202621.05.2026  |J-' 00 o |B.K.DAS 5 Order Dtd. 2026-07-20
CRLMC- COURT NO.
3634/202621.05.2026 |, 00, 0o M.R. SRHOO . Order Dtd. 2026-06-30
WP (C) - COURT NO. el WRIT
3635/2026 21.05.2026 1o o0 o0 [K.N.SAHOO 5 Order Dtd. 2026-05-15 |1°r . .
CcMP- COURT NO.
3636/202621.05.2026 | oo 0 |P.K.JENA 5 Order Dtd. 2026-05-19
ABLAPL- COURT NO.
3642/2026 21.05.2026 [, o0 0o |D.K.BEHERA 3 oLn Order Dtd. 2026-05-05 |BAIL-2
BLAPL- COURT NO.
3643/2026 21.05.2026 |, )0 "o |B.K.DAS 3 oLn Order Dtd. 2026-05-18 |[BAIL-2
BLAPL- COURT NO.
3644/2026 (21.05.2026 |70 o |S.R.PATTNAIK 3 oLD Order Dtd. 2026-05-19 |BAIL-1
ABLAPL- COURT NO.
3648/2026 21.05.2026 [, o o |P.K.MISHRA 3 oLD Order Dtd. 2026-05-06
ABLAPL- COURT NO.
3649/2026 (21.05.2026 oy 0o [M.K.SHAIN 3 oLD Order Dtd. 2026-04-08 |[BAIL-2
ABLAPL- COURT NO.
3657/2026 21.05.2026 ST ' [R.N.PANDA 3 oLn Order Dtd. 2026-04-08
ABLAPL- COURT NO.
3660/202621.05.2026 |’/ 00 o |A.K.BEHERA 3 oLD Order Dtd. 2026-03-17 |BAIL-2
ABLAPL- COURT NO.
3662/2026 21.05.2026 [0 |J.SAHOO 3 oiD Order Dtd. 2026-03-05
BLAPL- COURT NO.
3673/202621.05.2026 |00 o |S BISWAL 3 oLD Order Dtd. 2026-05-20
ABLAPL- COURT NO.
3705/2026 21.05.2026 [, o [KK NATH 3 oiD Order Dtd. 2026-05-19 |BAIL-1
CHIEF
WP (C) - . o WRIT
3714/2026 21.05.2026  |1o000 00 (|S. K. SAHU JUSTICE'S Order Dtd. 9999-12-31 ...
COURT
3716/2026(21.05.2026  [WP (C) - 'S. K. SAHU CHIEF Order Dtd. 2026-05-14 |WRIT




13255/2026 JUSTICE'S BRANCH
COURT (DIVISION
BENCH-3)
1719/2026 21.05.2026 [0 15h” IS, K. PARIDA  [C.O. SUSTICE'S forder Dtd. 2026-05-18 e NCH-2
COURT
3721/2026 [21.05.2026 gg{g2;2025 K.K.NATH c.0. |70STICE'S |order Dtd. 2026-05-11 o eH_
COURT
1724/2026(21.05.2026 |5 [P0 KOMAR c.o.  [537% M lorder pd. 2026-05-21
1725/202621.05.2026  |omn o (PR SERREE e o PEOURT O lorder Ded. 2026-05-21
3731/2026 21.05.2026 20 (C)7 18, pas c.o. 597 MO lorder ptd. 2026-05-11
1738/202621.05.2026 5o 2P IB.DAs c.o.  [00ns N9 lorder ptd. 9999-12-31  |BATI-2
1742/2026(21.05.2026  |5.ps > o |MANGU NANDY c.o. [ O0nT MO lorder Dtd. 2026-05-20
3748/2026 |21.05.2026 532;2007 G.SUNDARA c.o. Sogig NO. fgdgement btd. 2026-05- iiggii
1749/202621.05.2026 o077 ls.R.paTmNaTK  [c.0.  |ZO0FT MO lorder Ded. 2026-05-20
1750/202621.05.2026 o007 ls.R.eaTTNATK  [c.0.  |ZO0FT MO lorder Ded. 2026-05-20 |BATI-1
1751/2026 (21.05.2026 ;5 20 o S.P.DAS c.o.  [;00ns MO lorder ptd. 2026-05-19  |BATL-2
1752/202621.05.2026  [5on8i0 |7, PRADHAN c.o.  [00ns N9 lorder ptd. 2026-05-19  [BATL-1
1753/202621.05.2026 |07 . |D.SAMAL c.o. 008 MO lorder ptd. 9999-12-31
1754/2026 21.05.2026 |50 (=) o lp. k. tenka  [c.o. [SO0RT MO lorder pra. 2026-05-18  [FRC
1755/2026 (21.05.2026 o eb o o |G.R.PATRA c.o. |7o7%F ™ lorder ptd. 2026-04-23  [BATL-1
1756/2026 (21.05.2026  |g, 000000 [ALK.JATT c.o.  [597% " lorder ptd. 2026-07-08
1757/2026 (21.05.2026 550 o |T.R.DAS c.o.  597% M9 lorder ptd. 2026-05-20
1758/2026 21.05.2026 00 C)°  ls.p.samanTa c.o.  [5IURT N e NCH-2
3759/2026 |21.05.2026 ?gig;;2026 N D TRIPATHY  [c.0.  [cO0%" MO lorder Drd. 2026-05-15 "N F
1760/2026(21.05.2026 | co>”, o |s.R.SINGH c.o.  [5O0%0 MO lorder pd. 9999-12-31




CRLMC-

JADUNATH

COURT

NO.

3761/2026|21.05.2026 1673/2026 |PRADHAN > OLD Order Dtd. 2026-05-20
WRIT
WP (C) - COURT NO. el BRANCH
3762/2026|21.05.2026 2319/2018 Y.DAS 3 OLD Order Dtd. 2026-08-13 (DIVISION
BENCH-1)
CRLMP- COURT NO.
3764/2026|21.05.2026 593/2026 A.PATTANAIK 8 Order Dtd. 2026-07-08
BLAPL- COURT NO.
3765/2026|21.05.2026 4588/2026 P.K.MOHANTY 8 Order Dtd. 2026-05-20 BAIL-1
BLAPL- COURT NO.
3766/2026|21.05.2026 2810/2026 J.R.PUROHIT 8 Order Dtd. 2026-05-20
CRLMP- COURT NO.
3767/2026|21.05.2026 642/2026 A .MOHANTY 8 Order Dtd. 2026-07-07
BLAPL- COURT NO.
3768/202621.05.2026 |/ 0 /0o |P.K.BEHERA 5 Order Dtd. 2026-05-20 [BAIL-1
BLAPL- COURT NO.
3769/2026|21.05.2026 |/ o0 ) |H.K.PANDA 5 Order Dtd. 2026-05-20
BLAPL- COURT NO.
3770/202621.05.2026 |/ /00 [R.K.BARIK 5 Order Dtd. 2026-05-20
BLAPL- COURT NO.
3771/2026(21.05.2026 [,/ /) oo [R.K.BARIK 5 Order Dtd. 2026-05-20 [BAIL-1
BLAPL- COURT NO.
3773/2026|21.05.2026 4679/2026 B.BEHERA 8 Order Dtd. 2026-05-20
BLAPL- COURT NO.
3774/2026|21.05.2026 4698/2026 B.DAS 8 Order Dtd. 2026-05-20
BLAPL- COURT NO.
3775/2026|21.05.2026 4640/2026 R.K.BARIK 8 Order Dtd. 2026-05-20
BLAPL- COURT NO.
3777/202621.05.2026 |00 0o [R.K.BARTK 5 Order Dtd. 2026-05-20 [BAIL-1
BLAPL- COURT NO.
3778/2026|21.05.2026 3722/2026 S.PANDA 8 Order Dtd. 2026-05-06
WP (C) - COURT NO. el
3779/2026|21.05.2026 22648/2025 K.K.NATH 8 Order Dtd. 2026-05-11
BLAPL- COURT NO.
3780/2026|21.05.2026 4707/2026 M.NANDY 8 Order Dtd. 2026-05-20
BLAPL- COURT NO.
3781/202621.05.2026 4524/2026 R.K.MALLICK 8 Order Dtd. 2026-05-20
BLAPL- COURT NO.
3782/2026|21.05.2026 4344/2026 S.SAHOO 8 Order Dtd. 2026-05-20 BAIL-2
BLAPL- COURT NO.
3784/202621.05.2026 2486/2026 R.DAS 8 Order Dtd. 2026-05-20
BLAPL- COURT NO.
3787/2026|21.05.2026 4692/2026 S.K.MOHANTY 8 Order Dtd. 2026-05-20 BAIL-1




BLAPL- COURT NO.
3789/2026 21.05.2026 |, 000 o o |S. CHOUDHURY c.o. 5 Order Dtd. 2026-05-20 [BAIL-1
BLAPL- COURT NO.
3791/202621.05.2026 |, 00 o |S. CHOUDHURY c.o. . Order Dtd. 2026-05-20
RVWPET- COURT NO.
3795/2026 21.05.2026 |50 |N.C.ROUT c.o. . Order Dtd. 2026-05-20
BLAPL- COURT NO.
3800/2026 21.05.2026 |, 20,0 o o |P.MALLICK c.o. . Order Dtd. 2026-05-20
BLAPL- COURT NO.
3802/2026 21.05.2026 |, ') oo |P.K.MALLICK c.o. . Order Dtd. 2026-05-20 [BAIL-1
BLAPL- COURT NO.
3804/2026 21.05.2026 |,/ /o " ) o |R.PRADHAN c.0. 5 Order Dtd. 2026-05-20 [BAIL-2
CRLREV- AMLAN SHAKTI COURT NO.
3805/2026 21.05.2026 | 00 0 o [ c.o. 24 Order Dtd. 2026-05-21
BLAPL- COURT NO. |Judgement Dtd. 2026-05- a
3806/2026 21.05.2026 |17 0~ 0 |S.NAYAK C.0. c 5 BAIL-1
WP (C) - COURT NO. el WRIT
3810/2026 21.05.2026 ;o005 0 00 |S. SAMAL C.0. c Order Dtd. 2026-05-12 | o .. o
CRLMA- COURT NO.
3816/2026 21.05.2026  |[o 0 o M NANDA C.0. c Order Dtd. 2026-05-20
CRLMC- COURT NO.
3819/202621.05.2026 |20 0 o |P.K.MOHANTY C.0. c Order Dtd. 2026-05-14
BLAPL- COURT NO.
3830/2026 21.05.2026 |, " 0 o |DP DASH C.0. c Order Dtd. 2026-05-20
WP (C) - COURT NO. e WRIT
3831/2026 21.05.2026 || oo 0 |S.DAS c.o. . Order Dtd. 2026-05-21 |jio .o
BLAPL- AMLAN SHAKTI COURT NO.
3832/2026 21.05.2026 |, /o0 > ooc (oayn c.0. . Order Dtd. 2026-05-20
WP (C) - MANOJ KUMAR o
3295/2026 21.05.2026 | o oo200 000 |oana GENERAL Order Dtd. 2026-02-25
WP (C) - MANOJ KUMAR Aol WRIT
3297/2026 21.05.2026 [, oo0 0o | GENERAL Order Dtd. 2026-02-13 | oo .
WP (C) - MANOJ KUMAR Aol WRIT
3299/2026 21.05.2026 |, oot 000 |oann GENERAL Order Dtd. 2026-02-13 | o . o
WP (C) - MANOJ KUMAR o
3302/2026 21.05.2026 |y o0nt0 000 |oann GENERAL Order Dtd. 2026-02-13
WP (C) - MANOJ KUMAR Aol WRIT
3304/2026 21.05.2026 |37, 000 | GENERAL Order Dtd. 2026-02-05 | oo o
WP (C) - MANOJ KUMAR WRIT
3305/2026 21.05.2026 |0 0000000 |oann GENERAL Order Dtd. 2026-02-24 | -0,
3306/2026(21.05.2026  [WP (C) - MANOJ KUMAR GENERAL Order Dtd. 2026-02-25




5654/2026

RANA

WP (C) — MANOJ KUMAR _ _ WRIT
1308/202621.05.2026  |go o o S GENERAL Order Dtd. 2026-02-19 |t

WP (C) — MANOJ KUMAR _ _ WRIT
1309/202621.05.2026  |go o o S GENERAL Order Dtd. 2026-02-25 it .

WP (C) - MANOJ KUMAR o
1310/2026 21.05.2026 [, (- o ANO GENERAL Order Dtd. 2026-02-13

WP (C) — MANOJ KUMAR _ _ WRIT
1311/2026(21.05.2026  |go =)o o S GENERAL Order Drd. 2026-02-24 |11t .

WP (C) - MANOJ KUMAR WRIT
1312/202621.05.2026  [g- S)° RS GENERAL Order Dtd. 2026-02-26 |no-C .

CRLMC- CRIMINAL
3313/2026121.05.2026 11/2023 KABITA PATRA GENERAL Order Dtd. 2026-05-19 MISC

ABLAPL-  |ASUTOSH
1315/202621.05.2026 o0t BSOS GENERAL Order Dtd. 2026-05-18 |BAIL-1
3316/2026 21.05.2026  |L20” PRATIMA NAYAK |GENERAL Order Dtd. 2026-05-18

578/2026
3317/20261(21.05.2026 FAO- PRATIMA NAYAK. GENERAL Order Dtd. 2026-05-18

467/2026
3318/20261(21.05.2026 FAO- PRATIMA NAYAK. GENERAL Order Dtd. 2026-05-18

552/2026

FAO-
3319/2026 [21.05.2026 PRATIMA NAYAK. |GENERAL Order Dtd. 2026-05-18

547/2026

RPFAM- SUBRAT KUMAR FIRST
1320/2026(21.05.2026  [go o0 [OH8 GENERAL Order Dtd. 2026-05-04 | _“°
3321/2026 [21.05.2026  |CLAPD- KULDEEP MOHANTY |GENERAL Order Dtd. 2026-05-19

-05- 2583/2026 :

WP (C) - TAPAS KUMAR _ _ WRIT
1322/2026(21.05.2026 |1 S0 0o 1O GENERAL Order Dtd. 2026-05-19 |iir' .

WP (C) — TAPAS KUMAR _ _
1323/2026|21.05.2026  [1¢ 007 TAEE GENERAL Order Dtd. 2026-05-19

CRLMC- .
3324/20261(21.05.2026 ASISH KUMAR RAY GENERAL Entire Document

657/2026

WP (C) — MANOJ KUMAR _ _ WRIT
1326/2026 (21.05.2026 |5 o) L GENERAL Order Dtd. 2026-01-12 |-t

WP (C) - L WRIT
3328/20261(21.05.2026 35134/2021 STATE OF ORISSA |[GENERAL Order Dtd. 2026-01-12 BRANCH-3

WP (C) - MANOJ KUMAR _ _ WRIT
1330/2026(21.05.2026 |50 200 o S GENERAL Order Dtd. 2026-01-12 |-t .

WP (C) - MANOJ KUMAR _ _ WRIT
1333/2026|21.05.2026 |50 207 S GENERAL Order Dtd. 2026-01-12 [t .




WP (C) - MANOJ KUMAR _ _ WRIT
1336/2026(21.05.2026 |5 07 L GENERAL Order Dtd. 2026-01-12 |10 0 .
WP (C) - MANOJ KUMAR _ _ WRIT
1337/2026[21.05.2026 |5, o L7 o L GENERAL Order Dtd. 2026-01-12 [l o .
CRLMC- KIRAN KUMAR
1338/2026(21.05.2026 ([ 1h00 oo [ 0RY GENERAL Order Dtd. 2026-05-19
3339/2026 121.05.2026 |[CCPAPLT IpUARATI SAHOO  |GENERAL Order Dtd. 2026-05-20
U2 5302/2026 :
3340/2026 21.05.2026  [FCLAPLT - haMATA SUNA GENERAL Order Dtd. 2026-05-20
U2 5357/2026 :
ABLAPL- SAYAT KUMAR
1341/2026(21.05.2026  |g, 0o D0l GENERAL Order Dtd. 2026-05-20 [BAIL-1
WRIT
WP (C) - ARUPANANDA _ _ BRANCH
1342/2026(21.05.2026 [ 707 o T GENERAL Order Ded. 2026-05-20 |\ jrure. o
BENCH-3)
WRIT
WP (C) = ARUPANANDA _ _ BRANCH
1343/2026 21.05.2026 |10 bT 00 o c e s Tgs CENERAL Order Dtd. 2026-05-19 |\ Jrorc. o
BENCH-1)
WP (C) - GOKULANANDA _ _ WRIT
1344/2026(21.05.2026 |1 070 28 T GENERAL Order Dtd. 2026-05-20 |l . .
3346/2026 21.05.2026 |DLAPDT AJIT KUMAR RAUT |GENERAL Order Dtd. 2026-05-20
0o 4678/2026 :
ABLAPL- TASRIR KUMAR
1347/2026(21.05.2026 oo o Lioo GENERAL Order Dtd. 2026-05-19 [BAIL-1
WA- RAJIV KUMAR WRIT
1348/2026(21.05.2026  [go0 o0 e GENERAL Order Dtd. 2026-05-19 |30
WRIT
WP (C) - PRATYASISH _ _ BRANCH
1355/2026(21.05.2026 o) e e GENERAL Order Ded. 2025-04-03 [\ Jruic. o
BENCH-2)
MATA- MANAS RANJAN FIRST
1573/2026(21.05.2026 [ 500 100 GENERAL Order Dtd. 2026-05-09 |- =10
3585/2026 21.05.2026 |NE(C)~ SURYAKANTA DASH |GENERAL Commissioner Report
U 6917/2025 p
ABLAPL- RAJENDRA
622/2026(21.05.2026 | ot e o Rour | |GENERAL Order Dtd. 2026-05-19
WP (C) — MANOJ KUMAR _ _ WRIT
$623/2026(21.05.2026 12007 o GENERAL Order Dtd. 2025-10-10 [l .
WRIT
WP (C) — MANOJ KUMAR _ _ BRANCH
639/2026(21.05.2026  |go o o GENERAL Order Ded. 2026-05-20 | /jruse. oo
BENCH-3)
WRIT
WP (C) - PRAHALLAD . . BRANCH
3640/2026121.05.2026 8778/2019 |CHANDRA DAS GENERAL Entire Brief (DIVISION
BENCH)
3646/2026(21.05.2026 | ABLAPL- DAKSHYESH GENERAL Order Dtd. 2026-05-21 [BAIL-1




5646/2026

DARSHAN NAIK

BLAPL- DAKSHYESH
1647/2026(21.05.2026  |J pe o0, [Daie i oSt |GENERAL Order Dtd. 2026-05-20
ABLAPL- DAKSHYESH
650/202621.05.2026 507075006 |oanatian mazk  |GENERAL Order Dtd. 2026-05-21 |BAIL-1
ABLAPL- DAKSHYESH
1652/202621.05.2026 |y 0hoe o DRRE e« |GENERAL Order Dtd. 2026-05-20
WP (C) — HAREKRUSHNA _ _ WRIT
1658/202621.05.2026 |5 )0 IR GENERAL Order Dtd. 2024-04-26 |1 ® .
TRP (C) - DAKSHYESH
3668/202621.05.2026 ooy b [DEESIXESE o |cENERAL Order Dtd. 2026-05-20
BLAPL- GURUPRASAD
1702/202621.05.2026 505007 [SHR0RR GENERAL Order Dtd. 2026-05-19
ABLAPL-
3707/2026121.05.2026 BIDYADHAR PANDA |GENERAL Order Dtd. 2026-05-14
5167/2026
ABLAPL-
3712/20261(21.05.2026 5259/2026 BIDYADHAR PANDA GENERAL Order Dtd. 2026-05-20 BAIL-2
RSA- DAKSHYESH SECOND
1723/2026(21.05.2026  |oop 0 RS 1k |GENERAL Order Dtd. 2024-08-20 |>o-o'0
TRP (C) — DAKSHYESH _ _
1729/202621.05.2026 3o 0 yols DRSS < |GENERAL Order Dtd. 2026-05-14
WP (C) - MANOJ KUMAR L
1733/202621.05.2026 |50 =) GENERAL Order Dtd. 2024-12-20
CRLA- SUNIL KUMAR CRIMINAL
1763/202621.05.2026 |58 o ST GENERAL Order Dtd. 2026-05-20 | -~o ¥
WA- MANOJ KUMAR
1772/2026 21.05.2026 oo o GENERAL Order Dtd. 2026-02-03
WA- MANOJ KUMAR
1776/202621.05.2026 o000 D GENERAL Order Dtd. 2026-02-03
WA- MANOJ KUMAR
1783/202621.05.2026 o0 o0 NS GENERAL Order Dtd. 2026-02-03
WA- MANOJ KUMAR
1792/2026(21.05.2026  [yoo o0 [0 GENERAL Order Dtd. 2026-02-03
WA- MANOJ KUMAR
1799/2026 (21.05.2026  |hos o000 | GENERAL Order Dtd. 2026-02-03
BLAPL- BIRAJA PRASAD
1803/202621.05.2026 |- 2700 PR GENERAL Order Dtd. 2026-04-23 |BAIL-1
CRLMC- SOUMYARANJAN
1822/202621.05.2026 |00 Do RS GENERAL Order Dtd. 2026-05-21
3825/2026 21.05.2026  |[CCLAPL- - IBIRAJA PRASAD |opypear Order Dtd. 2026-05-20

5338/2026

NANDA




BLAPL- AMLAN SHAKTI
1279/2026(21.05.2026 000 o D GENERAL Order Dtd. 2026-05-19
RSA- SECOND
3356/2026121.05.2026 389/2003 M BEHERA GENERAL Appealmemo APPEAL
0JC-
1357/2026(21.05.2026  [000C oo M BEHERA GENERAL Order Dtd. 1996-01-29
CRLREV-
1358/2026(21.05.2026 | S0 0. M BEHERA GENERAL Order Dtd. 2011-10-18
3359/2026 21.05.2026 |CONTCT N ROUT GENERAL Order Dtd. 2024-04-19 |CONTEMPT
N 10483/2023 ’
CRLMC- CRIMINAL
1360/202621.05.2026 | o0v ., D SAMAL GENERAL Order Drd. 2023-04-10 |-%%
0JC-—
1361/2026(21.05.2026 o907 o |P K MISHRA GENERAL Order Dtd. 2016-09-28
0JC-
1362/2026(21.05.2026 750 o |P K MISHRA GENERAL Order Dtd. 2016-09-28
3363/2026 [21.05.2026 |FA-86/1978 |P K MISHRA GENERAL Order Dtd. 2016-09-28
WEC (OR) -
3366/20261(21.05.2026 P K MISHRA GENERAL Order Dtd. 2022-07-04 OA Branch
2771/2015
3370/2026 21.05.2026 |LPA-1/2025|B C PANDA GENERAL Order Dtd. 2026-06-22 |M.J.C.
3371/2026 21.05.2026 | CE” J P KAR GENERAL Order Dtd. 2026-04-27
U 704/2026 raer :
3372/2026 [21.05.2026  |CLAPDT J P KAR GENERAL Order Dtd. 2026-04-27 [BAIL-1
-05- 4706/2026 :
CRLMP- L.
3373/20261(21.05.2026 889/2025 P K MALLICK GENERAL Petition
ABLAPL-
1411/202621.05.2026 508000 ke SWATN GENERAL Order Dtd. 2026-05-19
3425/2026 21.05.2026 | "E(C)- D J MISHRA GENERAL Order Dtd. 2026-05-21
15919/2026
ABLAPL-
1427/2026 21.05.2026 2,007 R K BARIK GENERAL Order Dtd. 2026-05-20
3431/2026 121.05.2026  |[*PEAPL™ lp ¥ BARIK GENERAL Order Dtd. 2026-05-20 |BAIL-2
0o 5320/2026 :
ABLAPL-
3433/20261(21.05.2026 5326/2026 R K BARIK GENERAL Order Dtd. 2026-05-20 BAIL-2
ABLAPL-
1437/2026(21.05.2026 o200 R K BARIK GENERAL Order Dtd. 2026-05-20
ABLAPL-
1441/2026(21.05.2026 o200 R K BARIK GENERAL Order Dtd. 2026-05-20
ABLAPL-
1444/2026(21.05.2026 000 R K BARIK GENERAL Order Dtd. 2026-05-20 |BAIL-2
ABLAPL-
1448/202621.05.2026  |coo 500 R K BARIK GENERAL Order Dtd. 2026-05-20 |BAIL-1
3577/2026(21.05.2026 |ABLAPL- B N SAHU GENERAL Order Dtd. 2022-02-02 [BAIL-2




500/2022

ABLAPL-
1626/2026(21.05.2026  [copnhoo o |s N Gava GENERAL Order Dtd. 2026-05-20
3637/2026 21.05.2026  |F 20~ M DAS GENERAL Order Dtd. 2026-04-27
09 240/2026 :
WP (C) - o WRIT
638/2026(21.05.2026  |n= "7 A K DAS GENERAL Order Dtd. 2026-05-14 [l o .
ABLAPL-
3641/2026121.05.2026 USHARANI PATI GENERAL Order Dtd. 2026-05-19 BATL-1
1508/2026
CRLMC- RATIKANTA
3645/2026 (21.05.2026 | auos o e A GENERAL Order Dtd. 2026-05-20
RSA- L. SECOND
3651/2026/21.05.2026 17/2006 C MOHANTY GENERAL PetitionAnnexure, APPEAL
WP (C) - PetitionAnnexure,Entire
653/2026(21.05.2026 |50 07 oIS K SAHOO GENERAL bedor.
WRIT
WP (C) - Order Dtd. 2025-05- BRANCH
3654/20261(21.05.2026 12088/2025 RASHMIPRAVA DAS GENERAL 07Petition,Annexure, (DIVISION
BENCH-2)
WRIT
WP (C) - PetitionAnnexure,Entire |BRANCH
655/2026(21.05.2026 | ) R K SAHOO GENERAL oedor oTVISTON
BENCH-2)
RPFAM- Order Dtd. 2026-03-
3656/20261(21.05.2026 65/2026 RASHMIPRAVA DAS |GENERAL 31Petition,Annexure,
WP (C) - o WRIT
1659/2026(21.05.2026 o ) [P K ROUTRAY GENERAL Order Dtd. 2024-05-30 |10
WP (C) - Order Dtd. 2026-05- WRIT
3661/20261(21.05.2026 13115/2026 P. K. BEHERA GENERAL 20Affidavit, BRANCH-7
WPCRL- Order Dtd. 2026-07-
3663/20261(21.05.2026 91/2025 P. K. BEHERA GENERAL 06Commissioner Report,
oo MISC.
3664/2026(21.05.2026 P K JENA GENERAL Order Dtd. 2024-07-12 |APPEAL
214/2019
SEC.
WP (C) — PetitionAnnexure,Entire |WRIT
3665/20261(21.05.2026 1826/2008 M K RANA GENERAL Order, BRANCH-6
MATA- FIRST
666/2026(21.05.2026 2o 05> |K C MAJHT GENERAL Order Dtd. 2025-10-23 | 550
3667/2026 21.05.2026 |ChE” P. R. SWAIN GENERAL Order Dtd. 2026-05-18
0o 810/2026 o & :
3669/2026 21.05.2026  PPLAPLT 1 R swaIn GENERAL Order Dtd. 2026-05-19 [BAIL-1

2781/2026




ABLAPL-

670/202621.05.2026  |zocbos o [P. R. SWAIN GENERAL Order Dtd. 2026-05-20
CRLMC- ASHOK KUMAR
3671/2026(21.05.2026  |[(00 0000 [oanan GENERAL Order Dtd. 2026-05-06
0JCc- PetitionAnnexure,Entire
1672/202621.05.2026 |03~ o |B DAS GENERAL beder
BLAPL- SRIKANT KUMAR
1674/202621.05.2026  [P227L0 SRR GENERAL Order Dtd. 2026-05-20 [BAIL-1
WP (C) — WRIT
675/2026(21.05.2026 |, . )" |3 BEHERA GENERAL Order Dtd. 2026-05-18 |l .
ABLAPL- SRIKANT KUMAR
676/2026(21.05.2026 g oo, oAl GENERAL Order Dtd. 2026-05-20
MATA- FIRST
677/2026(21.05.2026 1005 . M R SAHOO GENERAL Order Dtd. 2026-05-09 | 557
ABLAPL- SRIKANT KUMAR
678/2026 21.05.2026 oo P GENERAL Order Dtd. 2026-05-20
3679/2026 [21.05.2026 "B (C)~ L DASH GENERAL Order Dtd. 2006-12-06
15090/2006
ABLAPL- MANOJ KUMAR
1680/202621.05.2026 [z moboo o DO GENERAL Order Dtd. 2026-05-20
WP (C) - o WRIT
681/202621.05.2026  [o.15)° N C ROUT GENERAL Order Dtd. 2026-05-13 [nio°® .
WP (C) - o WRIT
682/2026(21.05.2026 |1 o) |K. C. SWAIN GENERAL Order Drd. 2026-05-21 |iiit .
3683/2026 21.05.2026 "L (C)- S GUPATA GENERAL Order Dtd. 2015-12-08
M 21346/2015 ’
1684/2026 21.05.2026 | "E(C)- K. C. SWAIN GENERAL Order Dtd. 2026-05-21
0o 16021/2026 < :
WP (C) - o WRIT
685/2026(21.05.2026 [/ “L o |K. C. SWAIN GENERAL Order Dtd. 2026-05-21 |1 .
3686/202621.05.2026 |SPLAPL- o p K. SARANGI  |GENERAL Order Dtd. 2026-05-19 |BAIL-1
U9 3997/2026 ° :
ABLAPL-
3687/2026(21.05.2026 (2,000 K. C. SWATN GENERAL Order Dtd. 2026-05-20
WP (C) - o WRIT
688/2026(21.05.2026 |1 CL7 |k, C. SWAIN GENERAL Order Dtd. 2026-05-21 [nio® .
WP (C) - o WRIT
689/2026(21.05.2026 |12 77 |p K DasH GENERAL Order Dtd. 2026-08-13 |1 .
1690/2026 21.05.2026 | "E(C)- P K DASH GENERAL Order Dtd. 2026-08-13
13098/2026
WP (C) - o WRIT
691/202621.05.2026 |1 (17 (K. C. SWAIN GENERAL Order Drd. 2026-05-21 1310




WP (C) - o WRIT
692/202621.05.2026 |1 )7 |p K DASH GENERAL Order Dtd. 2026-08-13 |10 ° .
WP (C) - o WRIT
693/202621.05.2026 g0, 00> P K DASH GENERAL Order Dtd. 2026-08-13 [nio-® .
WP (C) - o WRIT
694/2026(21.05.2026 |15 77 | K DasH GENERAL Order Dtd. 2026-08-13 [l o .
ABLAPL-
695/202621.05.2026 oo o |n MISHRA GENERAL Order Dtd. 2026-07-15
WP (C) = L WRIT
3696/2026/21.05.2026 11080/2026 K. C. SWAIN GENERAL PetitionAnnexure, BRANCH-3
WP (C) - o WRIT
697/2026(21.05.2026 |15 )7 | B kAR GENERAL Order Dtd. 2026-05-05 |i® .
1698/2026 21.05.2026 |"E(C)- K. C. SWAIN GENERAL Order Dtd. 2026-05-21
<05 16078/2026 ©+ ©- :
3699/2026 21.05.2026 |WELC)~ J P KAR GENERAL Order Dtd. 2026-05-05
Tee 16298/2026 ’
ABLAPL-
3700/20261(21.05.2026 R. K. SARANGI GENERAL Order Dtd. 2026-05-18 BAIL-1
5196/2026
3701/2026 21.05.2026  |[FPEAPL™ o ppapHAN GENERAL Order Dtd. 2026-05-21 |BAIL-2
0o 5539/2026 :
WP (C) - o WRIT
1703/2026(21.05.2026 |1, 070 R K SAHU GENERAL Order Dtd. 2026-05-20 |l .
ABLAPL- MANOJ KUMAR
3704/20261(21.05.2026 5285/2026 |PANT GENERAL Order Dtd. 2026-05-20 BAIL-2
ABLAPL-
706/202621.05.2026 oot D SAMAL GENERAL Order Dtd. 2026-05-20
CRLMC- MANOJ KUMAR
1708/2026(21.05.2026  [[3n0n o [ GENERAL Order Dtd. 2026-05-20
ABLAPL-
1709/2026 [21.05.2026 |2, 070 IS N MISHRA GENERAL Order Dtd. 2026-05-20
3710/2026 [21.05.2026 | CONTC- P K NAYAK GENERAL Order Dtd. 2026-05-15
0o 2006/2026 :
BLAPL- HIMANSHU KUMR
1711/2026[21.05.2026 om0 o1 GENERAL Order Dtd. 2026-05-20
WA- PetitionAnnexure,Entire
3713/20261(21.05.2026 916/2025 A K MOHANTY GENERAL order,




WP (C) -

3715/20261(21.05.2026 16038/2026 K. C. SWAIN GENERAL PetitionAnnexure,
3717/2026 21.05.2026 |CLAPD” A PARIDA GENERAL Order Dtd. 2026-05-12
N 13706/2025 ’
3718/202621.05.2026  SPLAPL- b K. SARANGI  |GENERAL Order Dtd. 2026-05-19 |BAIL-1
09 4013/2026 [*° :
WP (C) - L WRIT
3720/20261(21.05.2026 16098/2026 K. C. SWAIN GENERAL PetitionAnnexure, BRANCH-7
WP (C) = L WRIT
3722/2026/21.05.2026 16135/2026 K. C. SWAIN GENERAL PetitionAnnexure, BRANCH-6
3726/2026 21.05.2026 | NE(C)~ K. C. SWAIN GENERAL Order Dtd. 9999-12-31
05 16130/2026 < :
WP (C) - L WRIT
3727/2026121.05.2026 16105/2026 K. C. SWAIN GENERAL PetitionAnnexure, BRANCH-5
ABLAPL- HIMANSHU KUMR
1728/202621.05.2026  [g,m0 0 o [EOEE GENERAL Order Dtd. 2026-05-20
ABLAPL- HIMANSHU KUMR
1730/2026(21.05.2026 o ooo o [on 0 GENERAL Order Dtd. 2026-05-20
3732/2026 121.05.2026 g?fgﬁgg B. N. SAHU GENERAL Order Dtd. 2026-05-21
3734/2026 21.05.2026 |"E(C)~ SARAT DASH GENERAL Order Dtd. 2026-05-19
R 14979/2026 ’
ABLAPL- JYOTI RANJAN
1735/2026 (21.05.2026 |z, 0o [ GENERAL Order Dtd. 2026-05-20 |BAIL-2
CRLMC- JYOTI RANJAN
1736/2026 (21.05.2026 | oo oo [ GENERAL Order Dtd. 2026-05-20
CRLMC- JYOTI RANJAN
1737/2026(21.05.2026 | ono oo o GENERAL Order Dtd. 2026-05-20
CRLMC- JYOTI RANJAN
1739/2026 21.05.2026 | [ono oo [0 GENERAL Order Dtd. 2026-05-20
WP (C) — JYOTI RANJAN _ _ WRIT
1740/2026(21.05.2026 |1, )00 I GENERAL Order Dtd. 2026-05-19 [l . o
WP (C) - JYOTT RANJAN o
1741/2026 21.05.2026 |1, 000 GENERAL Order Dtd. 2026-05-20
3743/2026 [21.05.2026  |CLAPD- B. N. SAHU GENERAL Order Dtd. 2026-05-21
U 4752/2026 : € :
BLAPL-
3744/2026 121.05.2026 B. N. SAHU GENERAL Order Dtd. 2026-05-21

4712/2026




ABLAPL-

1745/202621.05.2026 3030 50,6 [B- N. SAHU GENERAL Order Dtd. 2026-05-21
CRLMP- WRIT
1746/2026(21.05.2026 |00 [B. N. SAHU GENERAL Order Dtd. 2026-05-20 |no® .
ABLAPL-
1747/2026(21.05.2026 oo tte |B.L WL saHU GENERAL Order Dtd. 2026-05-21
RSA- SECOND
1785/202621.05.2026 [0y, 0 |T K JENA GENERAL Order Dtd. 2022-12-13 [>2-o70
MATA- PetitionAnnexure,Entire |[FIRST
3786/20261(21.05.2026 3/2020 A K SARANGI GENERAL Order, APPEAL
CONTC-
3788/20261(21.05.2026 S K SUNDARA GENERAL Order Dtd. 2026-03-06 CONTEMPT
7619/2023
CONTC-
3790/20261(21.05.2026 R K NAYAK GENERAL Order Dtd. 2026-05-01 CONTEMPT
8071/2023
ABLAPL- PARTHA SARATHI
1793/2026(21.05.2026 |20 5006 oas GENERAL Order Dtd. 2026-05-21
WP (C) - _ _ WRIT
3794/202621.05.2026 |1, g-07 00, |S C SATAPATHY  GENERAL Order Dtd. 2023-07-11 |\ . .
3706/2026 |21.05.2026  |ChLMCT SATYAJIT BISWAL GENERAL Order Dtd. 2026-05-19
-05- 1195/2026 :
SA-
797/2026(21.05.2026 |77 g0 |J C BARAL GENERAL Order Dtd. 9999-12-31
SA-
1798/2026(21.05.2026  |Sg7 1 oo0 | C BARAL GENERAL Order Dtd. 9999-12-31
FA- Order Dtd. 9999-12-
3801/20261(21.05.2026 137/1971 S K BEHERA GENERAL 31Decree,
ABLAPL-
1807/2026(21.05.2026 |z 5 o B K BEHERA GENERAL Order Dtd. 2026-05-21
ABLAPL-
1808/2026(21.05.2026 5o ghor |7 R NAYAK GENERAL Order Dtd. 2026-05-21
WP (C) - Order Dtd. 2026-05-
3809/2026(21.05.2026 | )¢ o) B DAS GENERAL operition anmerie,
WA-
3811/2026(21.05.2026  |¢> o0 |R K DEHURY GENERAL Order Dtd. 2026-05-18
ABLAPL-
1812/202621.05.2026  |cypsyn0, o [P K NAYAK GENERAL Order Dtd. 2026-07-09
3813/2026 121.05.2026  |[PLAPL= o ¢ Navak GENERAL Order Dtd. 2026-07-09

5613/2026




ABLAPL-

1814/2026 21.05.2026 o270 P K NAYAK GENERAL Order Dtd. 2026-07-09
WP (C) - o WRIT
1815/202621.05.2026 |70 C)°  |p BEHERA GENERAL Order Dtd. 2025-12-11 [no® .
ABLAPL-
1817/202621.05.2026  |oo 5700, B K PANDA GENERAL Order Dtd. 9999-12-31
1818/2026 21.05.2026 |"E(C)- SUHATL GENERAL Order Dtd. 2026-04-23
09 5022/2026 :
3820/2026 [21.05.2026 |"ELC) - SUHATL GENERAL Order Dtd. 2026-04-23
5022/2026
3821/2026 21.05.2026 |CLAPL- K PANDA GENERAL Order Dtd. 2026-05-21 [BAIL-1
<05+ 4711/2026 :
ABLAPL-
1823/202621.05.2026 o, 000 IS K NAYAK GENERAL Order Dtd. 2026-07-13
3824/2026 [21.05.2026  |CREMCT K PATTANATK |GENERAL Order Dtd. 2026-05-20
<05 1421/2026 :
ABLAPL-
1826/2026 21.05.2026 5o 00 P R NAYAK GENERAL Order Dtd. 2026-04-29
3827/2026 [21.05.2026  |CLAPDT S PAUL GENERAL Order Dtd. 2026-05-21
U 4217/2026 raer :
ABLAPL-
3828/20261(21.05.2026 5014/2026 S PAUL GENERAL Order Dtd. 2026-05-21 BAIL-2
ABLAPL-
3829/20261(21.05.2026 5517/2026 S PAUL GENERAL Order Dtd. 2026-05-21 BATL-1

N I C (Software Team)



